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Defective Case Register from 2024-07-15 to 2024-07-15

o Advocate for Date of
SI.NO. Filing No Petioner/Caveator objection Defects as per S.R.
BLAPL/20646/2024 |[PATTANAIK 15 : :
) D-WP(C)/29470/2024 ]S;:TSYABHUSAN %(5)24-07- 3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
3 ID-WP(C)/29768/2024 |ASISH MISHRA ?5)24'07' 30-OTHER DEFECT (IF ANY)
Date of Annex.6 mentioned in the index and
petition not tally to Annex.6
. ® iSO RANAN  prasor  RECEIPT SHOWING SERVCOrYTo
BLAPL/20669/2024 |[SWAIN 15 : :
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-07-
5 D-WP(C)/29941/2024 ROUTRAY 15 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/20778/2024 MISHRA 15 : :
6-RECEIPT SHOWING SERV.COPY TO
SATYABRATA 2024-07-
7 D-WP(C)/29264/2024 SATAPATHY 15 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/20895/2024 [SAHOO 15 ) :
, SARADA PRASAD 20207 £ ECEITSHOWTG SERVEOYT0
CRLMC/20498/2024 DASH 15 : :
6-RECEIPT SHOWING SERV.COPY TO
10 D- JAGAJIBAN 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/20674/2024 PRADHAN 15
Page 17, 18 ,25 not partial neat.
6-RECEIPT SHOWING SERV.COPY TO
11 D-WP(C)29411/2024 NIRANJAN PRASADR024-07- 1\ <5 1 1/CT/ETC. NOT FILED,
PATRA 15
6-RECEIPT SHOWING SERV.COPY TO
12 D- BHARAT BHUSAN |2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/20781/2024 ROUTRAY 15
.Paragraph not correctly furnished in declaration.
5o SAROIKUMAR  2024-07- (16, iy T ETCNOT FILED,
ABLAPL/20900/2024 DASH 15 : :
6-RECEIPT SHOWING SERV.COPY TO
14 D- AMULYA RATNA  2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/20749/2024 [PANDA 15
Aftidavit not proper in declaration.
6-RECEIPT SHOWING SERV.COPY TO
PRONOY 2024-07-
15 D-WP(C)/29793/2024 MOHANTY 15 AG/CG/IT/CT/ETC.NOT FILED.
6 PRASANTKUMAR  2024-07- (6 6 1m//ETCNOT FILED.
ABLAPL/20769/2024 BARIK 15 : :
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6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
17 CONTC/29593/2024 ADV. 15 AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/20616/2024 |[PANDA 15 : :
6-RECEIPT SHOWING SERV.COPY TO
19 D- ANNADA SANKAR [2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/20837/2024 JENA 15
1.Page no.10 not legible.
3-AUTHENTICATION FEE IS DEFICIENT.

0 | PABITRAKUMAR 202407 {0 it or T ONOT FILED,

CRLMC/20763/2024 NAYAK 15 : :
1.Authentication fee Rs.136.40/- to be paid.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2024-07- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

21 D-WP(C)/27970/2024 MAHITOSH SINHA 15 NOT FILED.

NOT ATTESTED
6-RECEIPT SHOWING SERV.COPY TO
ACHYUTANANDA [2024-07-

22 D-WP(C)/29797/2024 PATTANATK 15 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

23 D-WP(C)/29794/2024 BESI;GA CHARAN ?5)24'07' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2 renorren0a DA HREE 1292407 0CCUPATION OF DEPONENT NOT STATED
IN AFFIDAVIT AND PARAGRAPH NOS..
MENTIONED IN CERTIFICATE PORTION
OF AFFIDAVIT IS LEFT BLANK.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

25 E'L APL/20592/2024 ?Eg,gﬁ% ?5)24'07' 6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

26 [D-WP(C)/29835/2024 [FUNALKUMAR - 12023-07- 1\ = 51/ T/BETC NOT FILED.

SWAIN 15

BLAPL/20750/2024 |PANDA 15 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES

28 D- SANJEEB KUMAR |2024-07- [NOT FILED.

BLAPL/20717/2024 |[JENA 15
1.As per everments taken in the petition
annexs.and index not properly marked. 2.page
nos. 13,28,34,41,42 are not neatly legible.
6-RECEIPT SHOWING SERV.COPY TO

29 D- ASUTOSH 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/20832/2024 TRIPATHY 15

1. Page nos.8,9 ,12 not neat and legible.




6-RECEIPT SHOWING SERV.COPY TO

30 D-WP(C)/29772/2024 |ASISH MISHRA %(5)24_07_ AG/CG/IT/CT/ETC.NOT FILED.

5 D RAKESH KUMAR  2024-07- [0 lor BT ONOT FILED,
ABLAPL/20745/2024 |SARANGI 15 : :
CRLMC/20653/2024 DHAL 15 : :
ABLAPL/20775/2024 [PANDA 15 : :

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
25-NAMES IN CAPITAL

HRUSIKESH 2024-07- LETTERS/ENROLMENT

34 D-WP(C)/29471/2024 GHADAI 15 NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED
1.PAGE NUMBER NOT PROPERLY
INDICATED IN THE INDEX SHEET AND WP
1.DEFICIT AUTHENTICATION FEE OF RS
2.75 /- NOT FILED AS TCJ 2. Name of

D- 2024-07- |advocates not in capital 3.Code Incorrectly

35 RPFAM/29788/2024 DEBASIS PATNAIK 15 indicated 4.Authentication fees of Rs. 8.80 and
Rs. 2.20 to be pain for C. copies at Annexure 1
and 2 respectively
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

36 2]'3L APL/20894/2024 EEEI}IDABAN ?5)24'07' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

D- 2024-07-

37 ASIT KUMAR JENA

ABLAPL/20708/2024 15 Year of occurrence not correct in date chart.Page
nos 7 to 14 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO

38 |D-WP(C)/29759/2024 gﬁXA KUMAR ?5)24'07' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

39 |[D-WP(C)28941/2024 [KUNALKUMAR - 12024-07- 1\ ) 51/ T/BTC NOT FILED.

SWAIN 15
6-RECEIPT SHOWING SERV.COPY TO

40 |D-WP(C)/29855/2024 ggﬁ?l MOHAN ?5)24'07' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

i D- HIMANSU SEKHAR 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/20756/2024 |SATAPATHY 15 . :

1.Paragraph not correctly furnished in

declaratioon.

6-RECEIPT SHOWING SERV.COPY TO
42 |D-WP(C)29917/2024 SATYAJIT 2024-07-| A G/CGAT/CT/ETC.NOT FILED.

PATTANAIK

15




6-RECEIPT SHOWING SERV.COPY TO

JAJATI KESHARI  [2024-07-

43 D-WP(C)/29303/2024 KHUNTIA 15 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

44 2]'3L APL/20773/2024 Egg%ﬁ?HUSAN ?5)24'07' 6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/20595/2024 | TRPATHY 15 ) :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
29-NAME OF THE FILING ADVOCATE NOT
SANTOSH KUMAR 2024-07- [IN CAPITAL LETTERS/ENROLMENT

46 D-WP(C)/28983/2024 SAMANTARAY 15 NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
1.RS 50 /- HOLOGRAM NOT FILED

a D PRAKASH KUMAR 2024-07- (0 5 mi/ETCNOT FILED.

ABLAPL/20904/2024 SAMAL 15 ) :
D- MOHENDRA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
48 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/20650/2024 MOHAPATRO 15
1.Receipt showing service of copy on SC S AND
PRAFULLA KUMAR [2024-07- |ME not filed.2.Order dated 13.4.21.has been

49 D-WP(C)/29821/2024 MOHAPATRA 15 typed as annex.3 in the petition instead of
Annex.4.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2024-07-

>0 D-WP(C)/29690/2024 |ASISH MISHRA 15 1.Annexure-4 not marked on the file.2.Date of
order dtd.22.2.2023 under annexure-6 not tally
with index and para-H page-8 of the petition,
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

51 D- BIJAY KUMAR 2024-07- [10-SUBJECT CODE NOT

CRLMC/20644/2024 MOHANTY 15 FURNISHED/INCORRECTLY MENTIONED
1.DEFICIT AUTHENTICATION FEE OF RS
5.50 /- NOT FILED 2.IA NOT PAGEMARKED
6-RECEIPT SHOWING SERV.COPY TO

D- MANAS KUMAR  2024-07- AG/CG/IT/CT/ETC.NOT FILED.

52 ABLAPL/20784/2024 |CHAND 15 7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

53 D- PRASANTA KUMAR [2024-07- [9-PROVISION OF LAW NOT FURNISHED

ABLAPL/20694/2024 [SAHOO 15 ON TOP OF CAUSE TITLE.

Page 10,11 not partial neat.




6-RECEIPT SHOWING SERV.COPY TO

SAMARENDRA 2024-07-
54 D-WP(C)/29816/2024 KUMAR MOHANTY |15 AG/CG/IT/CT/ETC.NOT FILED.
s D PANCHANAN . 2024-07- (0 6 riC/ETCNOT FILED.
ABLAPL/20553/2024 PANIGRAHI 15 : :
4-AFFIDAVIT/VERIFICATION NOT
D DEEPALI 2024-07- PROPER.
ABLAPL/20833/2024 MAHAPATRA 15 1. Age of the deponent on affidavit not tally with
cause title.
8-CAUSE TITLE NOT IN ORDER.
SUPRIYO RANJAN 2024-07-

37 D-WP(C)/29966/2024 MAHAPATRA 15 Discrepancy in the age of petnr.and deponent be
reconciled.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

LAXMIKANTA 2024-07- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
>8 D-WP(C)/29804/2024 MOHANTY 15 NOT FILED.
pg.38,39 and 41 are not legible.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

59 ABLAPL/20793/2024 AKASH BHUYAN 15 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

60  |D-WP(C)/29763/2024 |ASISH MISHRA ?5)24'07' 1. Date of Letter under Anx 4 does not tally with
the date mentioned in Index and averments
under Para-4(H). 2. Age of the deponent not
furnished.

o D SURESH KUMAR  2024-07- (16, iy T ETCNOT FILED,

ABLAPL/20737/2024 [PANDA 15 : :
6-RECEIPT SHOWING SERV.COPY TO

62 |D-WP(C)29495/2024 PIPTI RANJAN - 12024-07- | = 51 T/CT/ETC NOT FILED.

SWAIN 15
BLAPL/20610/2024 [NAYAK 15 : :
2024-07- |0-RECEIPT SHOWING SERV.COPY TO

64 D-WP(C)/29864/2024 [K.LALITA KUMARI 15 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT

s D BYOMAKESH 2024-07- |PROPER.

ABLAPL/20820/2024 [TRIPATHY 15 .
1. Paragraph no. not correctly furnished on
declaration.

66 D-WP(C)/29450/2024 DURGESH 2024-07- |6-RECEIPT SHOWING SERV.COPY TO

NARAYAN RATH 15 AG/CG/IT/CT/ETC.NOT FILED.

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF




ALL THE SIGNING ADVOCATES NOT
INDICATED

1.ANNX 2 IS BLANK AND ANNX 10 IS
BLANK AND NOT READABLE 2.IN ANNX 5
,DATE NOT TALLY WITH ANNX 5
ATTACHED TO WP AND IN DECLARATION
PART PARAGRAPH LEFT BLANK

6-RECEIPT SHOWING SERV.COPY TO

67 D-WP(C)/29852/2024 NIRANJAN BISWAL %(5)24_07_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

68  D-WP(C)29459/2024 AT YUSHA 202407 \G/CG/IT/CT/ETC.NOT FILED

NAIDU 15
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

69 E'L APL/20733/2024 })ERIQEULLA KUMAR ?5)24'07' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

70 D- SATYANARAYAN 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/20742/2024 [MISHRA 4 15

Page 12 not neat

6-RECEIPT SHOWING SERV.COPY TO
D- SUSANTA KUMAR  2024-07- AG/CG/IT/CT/ETC.NOT FILED.

71 ABLAPL/20707/2024 BARAL 15 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

ASHOK KUMAR 2024-07-
72 D-WP(C)/29828/2024 SARANGI 15 AG/CG/IT/CT/ETC.NOT FILED.
2024-07- |0-RECEIPT SHOWING SERV.COPY TO
73 D-WP(C)/30065/2024 [SANJIB MOHANTY 15 AG/CG/IT/CT/ETC.NOT FILED.
2024-07- |0-RECEIPT SHOWING SERV.COPY TO

74 D-WP(C)/29956/2024 [P.ANUP DASH 15 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

75 D- AMULYA RATNA  |2024-07- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/20896/2024 [PANDA 15
1. Annexure-1 not page marked in index.
6-RECEIPT SHOWING SERV.COPY TO
DEEPAK KUMAR  |2024-07-

76 D-WP(C)/29287/2024 MOHAPATRA 15 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO

77 BLAPL/20739/2024 PRATIK DASH 15 AG/CG/IT/CT/ETC.NOT FILED.

" sy apear. CRECHTTSHONIG SERYCOrY 10

BLAPL/20622/2024 [MOHAPATRA 15 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

79 D- AMLAN SHAKTI  |2024-07-

BLAPL/20757/2024 |PAUL 15 P.S. Case No.102 of 2020, corresponding to C.T.
Case No0.2540 of 2020. not tally with para-1 of
the petition

80 D-WP(C)/29795/2024 ( GOUTAM KUMAR |2024-07- |6-RECEIPT SHOWING SERV.COPY TO

ACHARYA

15

AG/CG/IT/CT/ETC.NOT FILED.




Date of Annex.1 in the Book Mark not tally to
Annex.1.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- SUSHANTA KUMAR |2024-07-
81 |BLAPL/20689/2024 [JOSHI 15 14-NOT PROPERLY INDEXED.
Page marking not correct.
BLAPL/20712/2024 |[PRADHAN 15 ) )
6-RECEIPT SHOWING SERV.COPY TO
83 D-WP(C)/29800/2024 | \PRAMANI 202407 \G/CG/IT/CT/ETC.NOT FILED
SAHOO 15
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
84 ABLAPL/20830/2024 ARIJEET MISHRA 15 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
_— ASUTOSIH 202407 (T ICTETCNOT FILED,
BLAPL/20734/2024 |TRIPATHY 15 ) )
1. Name of the deponent on declaration not tally
with affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
86 2]'3L APL/20743/2024 %‘EEEQOHAN ?5)24'07' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
g7 D- LAMBODOR 2024-07- |As per index page nos. 14 to 18 not found in
BLAPL/20716/2024 |ACHARI 15 annex.1.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
s |D- DIPTI RANJAN 2024-07- gﬁﬁ%\g(s);ogA%FSIé‘}ﬁggT FURNISHED
BLAPL/20638/2024 [BHOKTA 15 ‘
1. Rejection order dated 12.06.2024 under
Annexure-2 not tally with index and para-8 of
the cause title.
89 |D-WP(C)29913/2024 ASUTOSH SAHOO | 2024-07- [Number of paragraphs mentioned in the
15 declaration does not tally to writ petition.
6-RECEIPT SHOWING SERV.COPY TO
RANJAN KUMAR  |2024-07-
90 D-WP(C)/29385/2024 BEHERA 15 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
SUBASH CHANDRA [2024-07-
91 D-WP(C)/29476/2024 ACHARYA 15 INDICATED
1.ONE LINE OF PAGE 16 OF ANNX 3 PAGE
17/A OF ANNX 4 ,PAGE 22,23 OF ANNX 8
ARE NOT LEGIBLE AND ANNX 5 IS BLACK
2.CATRIDGE PAPER CERT. NOT
FURNISHED
92 D-WP(C)/29284/2024 | AKASH KUMAR 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
PATTAJOSHI 15 AG/CG/IT/CT/ETC.NOT FILED.




PAGE 24 TO 26 NOT LEGIBLE

6-RECEIPT SHOWING SERV.COPY TO

D- SUSHANTA KUMAR [2024-07-
93 ABLAPL/20688/2024 TOSHI 15 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRABODHA 2024-07-
94 D-WP(C)/29915/2024 CHANDRA NAYAK |15 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
95 ADV 20-VERNACULAR CERTIFICATE NOT
CONTC/29640/2024 15 FURNISHED.
06 |D: ANNADA SANKAR 202407 (0 6 m/CT/ETCNOT FILED.
ABLAPL/20795/2024 JENA 15 : :
2024-07- |0-RECEIPT SHOWING SERV.COPY TO
97 D-WP(C)/30185/2024 RAJJEET ROY 15 AG/CG/IT/CT/ETC.NOT FILED.
o D PABITRAKUMAR - 2024-07- (0 G i /ETCNOT FILED.
BLAPL/20609/2024 [NAYAK 15 : :
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
99 CONTC/29555/2024 ADV. 15 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
100 |D-WP(C)/30110/2024 [TANMAY MISHRA | 1o- 01" AG/CGAT/CT/ETC.NOT FILED.
page 27 not neat.
6-RECEIPT SHOWING SERV.COPY TO
RAMESH 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
101 |D-WP(C)/29313/2024 CHANDRA SWAIN |15
DATE OF EXECUTION NOT FURNISHED IN
V.NAMA
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-07-
102 D-WP(C)/29848/2024 NIRANJAN BISWAL 15 Age of the petitioner in CT does not tally with
affidavit.Hard copy in Annexure 08 is wrongly
page marked 39-40 in place of 41-42
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
SIDHARTHA 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
103 ID-WP(C)/29899/2024 y 1gpip A 15 30-OTHER DEFECT (IF ANY)
Deficit Court of Rs.6/- to be paid.
104 |2 AJITCHANDRA. — 2024-07- (08 o R e,
CRLMC/20679/2024 MAHAPATRA 15 : :
2024-07- |0-RECEIPT SHOWING SERV.COPY TO
105 |D-WP(C)/29425/2024 | BISWAJIT PASAYAT 15 AG/CG/IT/CT/ETC.NOT FILED.
106 |D- TUKUNA KUMAR  [2024-07- |[4-AFFIDAVIT/VERIFICATION NOT
BLAPL/20640/2024 |MISHRA 15 PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.




1. Annexure not properly page marked in
index.2. Paragraph no. not correctly furnished on
declaration.3. Rejection order dated 03.07.2024
not tally with para-8 of the petition.4. Signature
of the petitioner on V.nama not tally with cause
title.

24-LIMITATION NOT IN TIME / EXPIRED.

107 |D-MACA/29351/2024/ADAM ALI KHAN %224_07_
1.DELAY OF 83 DAYS
6-RECEIPT SHOWING SERV.COPY TO

108 D- PANCHANAN 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/20549/2024 PANIGRAHI 15
1.page nos. 10, 12 not legible.
6-RECEIPT SHOWING SERV.COPY TO
100 D- DV 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/29785/2024 15 OCCUPATION OF DEPONENT NOT STATED
IN AFFIDAVIT
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

110 ABLAPL/20792/2024 AKASH BHUYAN 15 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT

D- LAMBODOR 2024-07-

111 ABLAPL/20825/2024 . ACHARI 15 FURNISHED/INCORRECTLY MENTIONED
1. Annexure-1 not properly page marked in
Index.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

PRITAM KUMAR  |2024-07-

112 |D-WP(C)/29806/2024 MOHANTY 15 14-NOT PROPERLY INDEXED.

I.A not page marked properly.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
113 E'L APL/20598/2024 ]SD‘:I;TI PRASAD ?5)24'07' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
BHABANI 2024-07- 3-AUTHENTICATION FEE IS DEFICIENT.
114 |D-WP(C)/29823/2024 |SHANKAR 15
RAYAGURU Au.fee of Rs.1.10 be paid on Anx.1.
6-RECEIPT SHOWING SERV.COPY TO
RANJAN KUMAR  |2024-07-

115  |D-WP(C)/29335/2024 BEHERA 15 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

116 |D-WP(C)/29751/2024 Eﬁ%ﬁ%& AK ?5)24'07' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

2024-07- AG/CG/IT/CT/ETC.NOT FILED.

117  |D-WP(C)/29771/2024 |ASISH MISHRA 15
Date of annex.6 mentioned in the index and
petition not tally to Annex.6

118 |D- KRANTI PRABHA  |2024-07- |6-RECEIPT SHOWING SERV.COPY TO

ABLAPL/20700/2024 MUKHI 15 AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER




SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO

D- SUMIT SEKHAR  2024-07-

19 | MO20637/2024 PALTANAIK s AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

120 P AKSHAYA KUMAR 12024-07- TG{E:CGE/%TCSTI/{ST\ZIESTSESESOPY 1o

BLAPL/20627/2024 |SAHOO 15 : :
. Age of the deponent on affidavit not tally with
declaration.

121 P CHITTARANJAN  2024-07- TG{E:CGE/%TCSTI/{ST\ZIESTSESESOPY 1o

ABLAPL/20840/2024 SAHU 15 : :
122 P DEBA KUMAR 2024-07- TG{E:CGE/%TCSTI/{ST\ZIESTSESESOPY 1o
CRLMC/20537/2024 [RATH 15 : :
123 P SARATCHANDRA  12024-07- TG{E:CGE/%TCSTI/{ST\ZIESTSESESOPY 1o
CONTC/29796/2024 |SAMAL 15 : :
4-AFFIDAVIT/VERIFICATION NOT

s |D- DEEPALI 2024-07- PROPER.

ABLAPL/20834/2024 MAHAPATRA 15 1. Age of the deponent on affidavit not tally with
cause title.
S.SRAO, SENIOR  |2024-07- 1 AFFIDAVIT NOT IN PROPER FORMAT AS

125 [D-WP(C)/29293/2024 | 1y 15 PER RULE 3 .CHAPTER 6 OF OHC RULE
6-RECEIPT SHOWING SERV.COPY TO

o. 5024.07. AG/CG/IT/CT/ETC.NOT FILED.

126 |2 ot hosooa00s  [LALIT SAHU s 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO

1y |D- TRILOCHAN 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/20615/2024 |PANIGRAHI 15 14-NOT PROPERLY INDEXED.
o. >024.07. (-RECEIPT SHOWING SERV.COPY TO

128 | 2oNTC0580/2004 APV s AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

129 ]C)£{LM 206452024 ﬁllsslf{?{iE KUMAR ?5)24'07' 1| NAME OF PETNR NOT CORRECTLY
WRITTEN ON THE BODY OF V.NAMA
2.0PP. PARTY NOT PROPERLY DESCRIBED
INC.T

GOBINDA 2024-07- [MOBILE NO. OF ALL THE ADVOCATE NOT

130 ID-FAO/29270/2024 |~y ANDRA DAS |15 FURNISHED IN VNAMA

131 |D-WP(C)/29807/2024 PRAVAT KUMAR _ |2024-07- |6-RECEIPT SHOWING SERV.COPY TO

PANDA

15

AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS OF




ALL THE SIGNING ADVOCATES NOT
INDICATED

PAGE 17 NOT LEGIBLE

1.DEFICIT AUTHENTICATION FEE OF RS

132 |D-MATA/29508/2024 NAMITA PATTNAIK ?5)24'07' 16.30 /- NOT FILED 2.GOOD GROUND
CERTIFICATE NOT FURNISHED
6-RECEIPT SHOWING SERV.COPY TO

133 |D-WP(C)/29700/2024 SE?IEA RANJAN ?5)24'07' AG/CG/IT/CT/ETC.NOT FILED.

D. 2024.07. [6-RECEIPT SHOWING SERV.COPY TO

134 | CONTCR9560/2004 ADV- . AG/CG/IT/CT/ETC.NOT FILED.

KUNAL KUMAR 2024-07- |Receipt showing service of copy on SC S AND

135 [D-WP(C)/30059/2024 |4 1 s ME not filed.

136 |2 SOUMYA KANTA 12024-07- TG{E:CGE/%TCSTI/{ST\ZIESTSESESOPY 10

BLAPL/20701/2024 |TRIPATHY 15 : -
GOUTAM KUMAR 23-NOMENCLATURE NOT CORRECTLY
— ACHARYA(SENIOR |2024-07- FURNISHED .
RPFAM/29609/2024 [, o, 15
) THIS MAY BE REGD AS WP(C)
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
RABINARAYAN  [2024-07- |1.IN PARA 1 OF THE AFFIDAVIT, PETNR

138 ID-WP(C)29316/2024 |\ \ya 15 HAS BEEN DESCRIBED AS NANINI
PRADHAN 2.CASE NO. MENTIONED IN
ANNX 7 NOT TALLY WITH AVERMENT OF
WP AND INDEX
30-OTHER DEFECT (IF ANY)

KUNAL KUMAR  [2024-07-

139 D-WP(C)/30064/2024 SWAIN 15 Receipt showing service of copy on SC S and
ME not filed.

KUNAL KUMAR  [2024-07- RECEIPT SHOWING SERVICE OF COPY ON

140 ID-WP(C)/29833/2024 gy a 1y 15 S.C.(SME DEPT) NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

141 [D-WP(C)/29802/2024 SUKANTAKUMAR 12024-07- )\ /1m0 T/ETC.NOT FILED.

NAYAK 15
142 2 MANAS KUMAR —2024-07- TG{E:CGE/%TCSTI/{ST\ZIESTSESESOPY 10
BLAPL/20612/2024 |CHAND 15 : -
143 2 SOUMYA RANJAN - 12024-07- ,i_IG{E:CGE/g/TCSTI/{ST\ZIEgTSESESOPY 10
BLAPL/20629/2024 |[DAS 15 : -
6-RECEIPT SHOWING SERV.COPY TO
PRABODHA 2024-07-

144 [D-WP(C)/29840/2024 | /7 s (oo W NAYAK |15 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
D. 2024-07. AG/CG/IT/CT/ETC.NOT FILED.

145 | ABLAPL/20746/2024 AT YABRATA DASH /5 o
Paragraph not correctly mentioned in the
affidavit.
6-RECEIPT SHOWING SERV.COPY TO

ASHOK KUMAR  [2024-07-
146 |D-WP(C)/28936/2024 |\’ b w1 15 AG/CG/IT/CT/ETC.NOT FILED.
PRADEEP KUMAR  2024-07. |6-RECEIPT SHOWING SERV.COPY TO

147

D-WP(C)/29401/2024

MAHAPATRA

15

AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- DURLLABHA 2024-07-

148 | ABLAPL/20682/2024[RANJAN MISHRA |15 AG/CG/TT/CT/ETC.NOT FILED.

149 |2 SHASHIBHUSAN  2024-07- (000 ool o O T RILED,

CONTC/29641/2024 |BISWAL 15 ~ -
o. >024.07. 6-RECEIPT SHOWING SERV.COPY TO

150 |0 NTC0568/2004 APV - AG/CG/T/CT/ETC.NOT FILED.

o. >024.07. 6-RECEIPT SHOWING SERV.COPY TO

151 oo NTC0158202 ADV. - AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

s D- AMULYA RATNA  [2024-07- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/20751/2024 |PANDA 15
Page no.10 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
o. MANMAYA KUMAR 2024.07. STAMPED,EXECUTED,ACCEPTED.

153 oL 206962024 ASH s 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/T/CT/ETC.NOT FILED.

154  |D-WP(C)/29691/2024 IE:IEIAD&KUMAR ?5)24'07' 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/T/CT/ETC.NOT FILED.

55 D- GHANASHYAM  [2024-07- [9-PROVISION OF LAW NOT FURNISHED

ABLAPL/20698/2024 [MUDULI 15 ON TOP OF CAUSE TITLE.
14-NOT PROPERLY INDEXED.
CONTC/29562/2024 |SINGH 15 : :
6-RECEIPT SHOWING SERV.COPY TO
157 |D-WP(C)/29334/2024 | AoBINDRANATH 202407 0. G/1/CT/ETC.NOT FILED.
PRUSTY 15
ss ID- LAXMI CHARAN  [2024-07- [14-NOT PROPERLY INDEXED.
ABLAPL/20786/2024 [BEHERA 15
D- 2024-07-

159 | bET/28603/2004 APV 0 PLACE IT WITH RVWPET 16/17
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/T/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT

o |- PRANAB KUMAR  2024-07- [FURNISHED/INCORRECTLY MENTIONED

CONTC/29575/2024 |SAMANTRAY 15 18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED
SUBHADUTTA  |024.07. 6-RECEIPT SHOWING SERV.COPY TO

161

D-WP(C)/29603/2024

ROUTRAY

15

AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- PURNA CHANDRA [2024-07-
162 |51 APL/20704/2024 MOHARANA s AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
163 E'L APL/20658/2024 IS,XTS&IEFI?/IAR ?5)24'07' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
164 |P- SUSANTA KUMAR 2024-07- |ON TOP OF CAUSE TITLE.
ABLAPL/20699/2024 BARAL 15 11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
Page no. 9 not neat.
165 |D- KALIPRASAD  024-07- (00t o OTFILED,
ABLAPL/20890/2024 MOHANTY 15 : .
2024.07. |6-RECEIPT SHOWING SERV.COPY TO
166 |D-WP(C)/29849/2024 [NIRANJAN BISWAL |/ AG/CG/IT/CT/ETC.NOT FILED.
2004.07. |24-LIMITATION NOT IN TIME / EXPIRED.
167 |D-FA0/29576/2024 ~|RIMJHIMBALA PATI ¢
DELAY OF 12 DAYS
D 2024.07. |6-RECEIPT SHOWING SERV.COPY TO
168 | CONTCR95712004 ADV- 5 AG/CG/IT/CT/ETC.NOT FILED.
2024.07. |6-RECEIPT SHOWING SERV.COPY TO
169 |D-WP(C)/29765/2024 | ASISH MISHRA 15 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRADEEP KUMAR [2024-07-
170 |D-WP(C)/29399/2024 | /1 s paTr A 5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT
D- 2024-07- [FURNISHED.
7L coNTC29767/2024 [ASHOK DAS 15
AGE OF THE PETITIONER MENTIONED IN
CAUSE TITLE AND AFFIDAVIT NOT
TALLY.
D 2024.07. |6-RECEIPT SHOWING SERV.COPY TO
172 | CONTCR95632004 ADV- 5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
173 |P- SUSANTA KUMAR [2024-07- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
BLAPL/20677/2024 |SAHU 15 NOT FILED.
page no. 8 not neatly legible.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
D- LAXMAN 2024-07-
174 20-VERNACULAR CERTIFICATE NOT
RPFAM/29656/2024 [PRADHAN 15 FURNISHED.
175 |D- SARATHI JYOTI 2024-07- |4-AFFIDAVIT/VERIFICATION NOT
BLAPL/20642/2024 [MOHANTY 15 PROPER.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Paragraph no. not correctly furnished on
declaration.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

176 D- AMIT PRASAD 2024-07-

BLAPL/20662/2024 BOSE 15 PS and GR number not tally with synopsis and
cause title.CT number not tally with rejection
order and cause title.
6-RECEIPT SHOWING SERV.COPY TO

177 |D-WP(C)/29642/2024 ]SD%EAKANTA ?5)24'07' AG/CG/T/CT/ETC.NOT FILED.
s D DEEPAK RANIAN - 2024-07- {0 5 r//ETCNOT FILED.

ABLAPL/20847/2024 [PARIDA 15 : :

PRASANTA KUMAR |2024-07- |1.Period of Delay 153 DAYS ,.ANOT FILED
179 ID-MACA29725/2024) 1\ o 1 15 FOR CONDANATION OF DELAY
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
180 |2 ANNADA SANKAR 2024-07- (£ 0 o et R b,

ABLAPL/20817/2024 JENA 15 : :

1. Age of the deponent on affidavit not correctly
furnished.
6-RECEIPT SHOWING SERV.COPY TO
SUBASH CHANDRA [2024-07-

181 |D-WP(C)/29919/2024 PUSPALAKA 15 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL

2024-07- LETTERS/ENROLMENT

182 |D-WP(C)/29352/2024 |ASISH KUMAR RAY 15 NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED

2024-07- [24-LIMITATION NOT IN TIME / EXPIRED.

183 |D-FAO/29548/2024 |G.P.DUTTA 15
1.DELAY OF 19 DAYS
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO

184 BLAPL/20747/2024 SOMANATH MITRA 15 AG/CG/IT/CT/ETC.NOT FILED.
1. Name of the petitioner on affidavit not tally
with cause title.
6-RECEIPT SHOWING SERV.COPY TO

RAMANATH 2024-07-

185 |D-WP(C)/29837/2024 ACHARYA 15 AG/CG/IT/CT/ETC.NOT FILED.

186 |2 SAROJKUMAR  2024-07- (000 ool o OTRILED,

CRLMC/20492/2024 PADHY 15 : :
6-RECEIPT SHOWING SERV.COPY TO

187 D- AMULYA RATNA  |2024-07- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/20748/2024 [PANDA 15
Paragraph not mentioned in the affidavit.

188 |D- MD. RIAZ 2024-07- |6-RECEIPT SHOWING SERV.COPY TO

ABLAPL/20676/2024 15 AG/CG/IT/CT/ETC.NOT FILED.




9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

189 |D- ADV 2024-07-
CONTC/29780/2024 15 AUTHORIZATION WITH REGARD TO
SWEAR THE AFFIDAVIT ONBEHALF OF
OTHER PETITIONERS NOT FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
190 E'L APL/20660/2024 IS,XTS&IEFI?/IAR ?5)24'07' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
2024.07. [6-RECEIPT SHOWING SERV.COPY TO
191 |D-WP(C)/29417/2024 |SEVATI SOREN 15 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
BIJAYA KUMAR 2024-07- NUMBER NOT INDICATED WHEREVER
192 ID-WP(C)/29887/2024 |p y TR AY 15 SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
PAGE 20,28,32 NOT LEGIBLE
2024.07. [6-RECEIPT SHOWING SERV.COPY TO
193 |D-WP(C)/29921/2024 |TRILOCHAN DASH |7 AG/CG/IT/CT/ETC.NOT FILED.
BIYOTKESH 2024-07-
194 [D-WP(C)/28924/2024 | ) ~17 ) (oo s RS 50 /- HOLOGRAM NOT AFFIXED
6-RECEIPT SHOWING SERV.COPY TO
BANSHIDHAR 2024-07-
195 [D-WP(C)/29207/2024 |\ ATy 15 AG/CG/IT/CT/ETC.NOT FILED.
D. 2024.07. [6-RECEIPT SHOWING SERV.COPY TO
196 |\ o1 APL/20776/2004 AMLAN MOHANTY |7 AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/20632/2024 |PATEL 15 : .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
2024-07- [NOT FILED.
198  |D-WP(C)/29818/2024 |ANURAG PATI s |7-REFERENCE CERTIFICATE NOT
FURNISHED.
Page 26 not legible
D. 2024.07. [6-RECEIPT SHOWING SERV.COPY TO
199 | CONTCR95652004 ADV- 15 AG/CG/IT/CT/ETC.NOT FILED.
2024.07. 24-LIMITATION NOT IN TIME / EXPIRED.
200 |D-FAO/29547/2024 |G.P.DUTTA s
1.DELAY OF 18 DAYS
201 |D- UNMESH 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/20550/2024 (CHANDRA JENA |15 AG/CG/IT/CT/ETC.NOT FILED.




1.Annex-2 not mentioned in the index.2. page
no.13 not legible.

5-SECOND COPY OF PETITION NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

202 |D-WP(C)/29203/2024 ESEJTAN KUMAR ?5)24'07' 18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED

o. >024.07. 6-RECEIPT SHOWING SERV.COPY TO

203 |2 NTCR96292004 ADV: s AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

ou |P- PAMI RATH, 2024-07-

CONTC/29760/2024 |SR.ADV. 15 W.P.(C).25574/2024 TO BE CORRECTED AS
W.P.(C).25574/2014 IN THE PETITION
WHERE EVER NECESSARY

o. >024.07. 6-RECEIPT SHOWING SERV.COPY TO

205 10 o hoeazanos ASITKUMAR JENA |0 AG/CG/T/CT/ETC.NOT FILED.
24-LIMITATION NOT IN TIME / EXPIRED.

DEBASISH 2024-07-

206 ID-MACA/29724/2024 |5\ r\ ATk 15 1.DELAY OF 73 DAYS 2.COURT FEE NOT
PAID LA NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

o7 |P- MANAS RANJAN  2024-07- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/20901/2024 [DHAL 15
. Page nos.13,14 , 15 not neat and legible.
>024.07. 24-LIMITATION NOT IN TIME / EXPIRED.

208 |D-FAO/29543/2024 |G.P.DUTTA -
1.DELAY OF 18 DAYS
6-RECEIPT SHOWING SERV.COPY TO

DURGESH 2024-07-
209 |D-WP(C)/29783/2024 DUROTE 20 AG/CG/T/CT/ETC.NOT FILED.
210 |- PRASANNA 2024-07- TG{E:CGE/%TCSTI/{ST\ZIESTSESESOPY 10
CRLMC/20680/2024 KUMAR MISHRA |15 ~ -
6-RECEIPT SHOWING SERV.COPY TO
i |P- DY 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/29803/2024 15
C.COPY OF DISMISSAL ORDER NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

212 |D-WP(C)/29494/2024 Bi\sl%{PRASAD ?5)24'07' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2024-07-

213 |D-WP(C)/29693/2024 |ASISH MISHRA 15 1.Date of order dtd.22.2.2023 under annexure-6
not tally with index and para-H page-8 of the
petition.

24 P JAGABANDHU  12024-07- TG{E:CGE/%TCSTI/{ST\ZIESTSESESOPY 10

ABLAPL/20844/2024 SAHU 15 : :
215 |D- DR SUBRAT 2024-07- [4-AFFIDAVIT/VERIFICATION NOT
BLAPL/20732/2024 |KUMAR SAHU |15 PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.




7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

1. Occupation of the deponent on affidavit not
furnished.2. Paragraph no. not furnished on
declaration.3. Signature of the petitioner on
V.nama not tally with cause title. Petition not
correctly addressed to Honble Court

7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES

D- MANORANJAN 2024-07-
216 | A BIAPL/20713/2024 PADHI 15 NOT FILED.
Page nos. 11 and 12 not neat. Welfare fund of Rs.
50 /- not paid.
5024.07. |6-RECEIPT SHOWING SERV.COPY TO
217 |D-WP(C)/29452/2024 15 AG/CG/IT/CT/ETC.NOT FILED.
5024.07. |6-RECEIPT SHOWING SERV.COPY TO
218 |D-EXP/29531/2024 |(ADV 15 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- KHUSBU 2024-07-
219 ABLAPL/20824/2024 PANIGR AHI 15 AG/CG/IT/CT/ETC.NOT FILED.
20 [P ANSUMAN 2024-07- TG{E:CGE/%TCSTI/{ST\ZIESTSESESOPY 1o
ABLAPL/20690/2024 BHUYAN 15 : )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
AMBIKA PRASAD 2024-07- |SIGNATURE OF SUCH ADVOCATE
221 |D-WP(C)/29318/2024 | 15 APPEARING IN THE
PETITION/APPEAL/APPLICATION
1.DATE MENTIONED IN ANNX 3 NOT
TALLY WITH AVERMENT OF WP AND
INDEX
6-RECEIPT SHOWING SERV.COPY TO
RABINDRA KUMAR [2024-07-
222 |D-WP(C)/29845/2024 PATNAIK 15 AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
223 D-WP(C)/29305/2024 UMAKANTA BARIK 15 AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
224 | D-WP(C)/29124/2024 SANATAN DAS 15 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
295 D- ADV 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/29315/2024 ) 15
CODE NOT MENTIONED IN C.T
D. 5024.07. |6-RECEIPT SHOWING SERV.COPY TO
226 CONTC/29358/2024 ADV. 15 AG/CG/IT/CT/ETC.NOT FILED.
227 D-WP(C)/29777/2024 DURGESH 2024-07- |6-RECEIPT SHOWING SERV.COPY TO

NARAYAN RATH

15

AG/CG/IT/CT/ETC.NOT FILED.




20-VERNACULAR CERTIFICATE NOT
FURNISHED.

4-AFFIDAVIT/VERIFICATION NOT

g |D- RAMAKANTA 2024-07- PROPER.
BLAPL/20597/2024 |MISHRA 15
Paragraph not mentioned in the affidavit.
29 |D- SANDHYARANI - 12024-07- ,i_IG{E:%E/g/TCSTI/{ST\ZIEgTSESESOPY 10
CONTC/29344/2024 |[PANI 15 : -
6-RECEIPT SHOWING SERV.COPY TO
HRUSIKESH 2024-07-

230 |D-WP(C)/29473/2024 | v 15 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES

D- 2024-07- [NOT FILED.

21 ABLAPL20762/2024 PITAMBAR PANDA ;¢ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
Page no. 11 and 12 not neat.

D. 2024.07. [6-RECEIPT SHOWING SERV.COPY TO

232 | ONTCR9610/2004 ADY: 15 AG/CG/IT/CT/ETC.NOT FILED.

233 |D: SWADHIN KESARI 12024-07- ,i_IG{E:CGE/g/TCSTI/{ST\ZIEgTSESESOPY 10

CONTC/29558/2024 |SINGH 15 : -
6-RECEIPT SHOWING SERV.COPY TO
PREMANANDA 2024-07-

234 |D-WP(C)/29827/2024 |\ o0\ ir 15 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

. ABHISIDDHANTA  2024-07- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

ABLAPL/20812/2024 |SAHOO 15 NOT FILED.
page nos. 8 to 12 are not neatly legible.
23-NOMENCLATURE NOT CORRECTLY

— BHAGABAT 2024-07- [FURNISHED .

TRP(C)/29846/2024 |PRASAD RATH 15
THIS MAY BE REGISTERED AS TRP(CRL)
6-RECEIPT SHOWING SERV.COPY TO

237 |D-WP(C)/28949/2024 [SUNALKUMAR - 2023-07- 1, = G 1T/CT/ETC.NOT FILED.

SWAIN 15
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

238 2]'3L APL/20741/2024 g&AI}II{IRANJAN ?5)24'07' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
24-LIMITATION NOT IN TIME / EXPIRED.

PRASANTA KUMAR [2024-07-

239 ID-MACA/29326/2024 )\ 1 pyat 1 15 1.DELAY OF 275 DAYS 2.PAGE

17,19,21,23,25,27,32 NOT LEGIBLE
D. 2024.07. [6-RECEIPT SHOWING SERV.COPY TO

240 | ONTCR9551/2004 ADV: 15 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

241 |D- AMULYARATNA - 12024-07- ) /0 GAT/CT/ETC.NOT FILED.

ABLAPL/20744/2024

PANDA

15




4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- LAXMI CHARAN  |2024-07- . .
242 1. Synopsis and date chart not alphabetic marked
BLAPL/20639/2024 |BEHERA 15 in Index.2 Name of the petitioner on affidavit
not tally with cause title.3.Rejection order dated
27.06.2024 not tally with para-3 of the
petition.4. Annexure not properly marked in
index.
2024-07- 24-LIMITATION NOT IN TIME / EXPIRED.
243 |D-FAO/29214/2024 |SOMNATH ROY 15
DELAY OF 2 DAYS
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
244  |D-WP(C)/29784/2024 MOHAPATRA 15
annexure-1not legible
6-RECEIPT SHOWING SERV.COPY TO
SUBASH CHANDRA 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
245 |D-WP(C)/29916/2024 PUSPALAKA 15
Annexs.6 and 7 not properly book marked
according to index.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
PRAVAT KUMAR  |2024-07- [NOT FILED.
246 |D-WP(C)/29809/2024 PANDA 15
PAGE 25, 26 NOT LEGIBLE AND PAGE 28
NOT FIELD,ANNEXURE 1,2,4 NOT
MARKED.
6-RECEIPT SHOWING SERV.COPY TO
" D- PRADEEP KUMAR  2024-07- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/20703/2024 ROUT 15 Annexure -3 not marked in petition.Page no 8
and 9 not neat.
6-RECEIPT SHOWING SERV.COPY TO
248 D- ADV 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/29149/2024 ’ 15
NEAT COPY OF PAGE 13 TO BE FILED
249 D INYANANANDA.  2024-07- (8t R e e,
BLAPL/20761/2024 |[PANDA 15 : :
6-RECEIPT SHOWING SERV.COPY TO
250 |D-WP(C)/29337/2024 RUDRANARAYAN 2023-07- |\ 51 T/CT/ETCNOT FILED.
PARIJA 15
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
751 D- ASHOK KUMAR 2024-07- |9-PROVISION OF LAW NOT FURNISHED
ABLAPL/20809/2024 [SAHOO 15 ON TOP OF CAUSE TITLE.
provision of law not correct.
6-RECEIPT SHOWING SERV.COPY TO
SUKANTA KUMAR [2024-07-
252 |D-WP(C)/29799/2024 NAYAK (2) 15 AG/CG/IT/CT/ETC.NOT FILED.
253  |D-WP(C)/28902/2024 |AVIJIT PATNAIK 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
15 AG/CG/IT/CT/ETC.NOT FILED.




NEAT LEGIBLE COPY OF PAGE 17,44,45 TO
BE FILED

D- 2024-07- .
254 BLAPL/20752/2024 SIDHARTHA DAS 15 1.Page no.11 not legible.2. Annex-1 not attested.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 19-UNDERTAKING FOR NON FILING OF
255 BLAPL/20617/2024 DEBASNAN DAS 15 TRANSLATED COPY NOT FILED
Page no. 10 not marked and page no.13 not
complete.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 17-REFERENCE CERTIFICATE NOT
256 |D-WP(C)/29825/2024 ANURAG PATI 15 FURNISHED.
PAGE 26 NOT LEGIBLE AND NOT
CORRECTLY ADDRESS IN IA.
57 D SURESH KUMAR  2024-07- (16, iy T ETCNOT FILED,
ABLAPL/20738/2024 [PANDA 15 : :
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
258 |D-WP(C)/29857/2024 |ASISH MISHRA 15 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
259 |D-WP(C)/29895/2024 IlﬁléfMIDHAR ?5)24'07' AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PREMANANDA 2024-07-
260 |D-WP(C)/29824/2024 MOHANTY 15 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
261  |D-WP(C)29769/2024 |ASISH MISHRA ?5)24'07' 30-OTHER DEFECT (IF ANY)
Page 32 is in reverse mode,Annexure-15
indicated As Annexure-13.
262 [ AMULYARATNA  2024-07- (£ 0 o et R b D,
ABLAPL/20898/2024 [PANDA 15 : :
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
263 CONTC/29766/2024 ADV 15 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
264 ADV 17-REFERENCE CERTIFICATE NOT
CONTC/29801/2024 15 FURNISHED.
1.paragraphs on declaration not correctly
265 D- BIDYALOK 2024-07- |furnished.2.S.D.J.M., Nabarangpur in cause title
BLAPL/20754/2024 MOHAPATRA 15 not tally with para-1 AND prayer portion.3.Page
no.16 not legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
JUGALA KISHORE 2024-07- |LETTERS/ENROLMENT
266 |D-WP(C)/29397/2024 PANDA 15 NUMBERS/MOBILE PHONE NUMBERS OF

ALL THE SIGNING ADVOCATES NOT
INDICATED




267

D-
CONTC/29602/2024

BIDYALOK
MOHAPATRA

2024-07-
15

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

268

D-
BLAPL/20686/2024

SOUGAT DASH

2024-07-
15

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

269

D-WP(C)/29822/2024

ANURAG PATI

2024-07-
15

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT
FURNISHED.

Page 26 not legible and not correctly address in
IA.

270

D-WP(C)/29781/2024

NIRANJAN LENKA

2024-07-
15

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

271

D-
RPFAM/29787/2024

ARUN KUMAR DAS

2024-07-
15

24-LIMITATION NOT IN TIME / EXPIRED.

1.DELAY OF 429 DAYS 2.Ages of the Opposite
Party No. 1 and 2 do not tally with ages of the
petitioners in the Court below 3.Court fee of Rs.
12/- to be paid for 2 number of I.As

272

D-
ABLAPL/20544/2024

PARTHA SARATHI
DAS

2024-07-
15

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.page no.11 not legible.

273

D-
ABLAPL/20794/2024

AKASH BHUYAN

2024-07-
15

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

274

D-
ABLAPL/20693/2024

PREMRAJ GOUDA

2024-07-
15

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

275

D-
ABLAPL/20779/2024

SURYAKANTA
DWIBEDI

2024-07-
15

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

Occupation not correctly furnished.

276

D-WP(C)/29386/2024

BIBHUTI BHUSAN
MISHRA

2024-07-
15

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

277

D-
CONTC/29366/2024

PRATAP CHANDRA
MISHRA

2024-07-
15

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT
FURNISHED.

1.CODE NOT FURNISHED

278

D-WP(C)/29464/2024

INDRAMANI
SAHOO

2024-07-
15

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

279  |D-WP(C)/28992/2024 KAUSHIK SWAIN %224_07_ 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

280 [D-WP(C)129341/2024 FRATYUSHA 202407 \G/CG/IT/CT/ETC.NOT FILED

NAIDU 15

D. 5024.07. |6-RECEIPT SHOWING SERV.COPY TO

281 CONTC/29549/2024 ADV. 15 AG/CG/IT/CT/ETC.NOT FILED.

282 [P RAIIVKUMAR  2024-07- (£ 0 O et R b D,

BLAPL/20691/2024 MAHANTA 15 : :

283 [P PANCHANAN 2024-07- L IT/CTETCNOT FILED,

CRLMC/20648/2024 [PANIGRAHI 15 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

234 D- PRASANTA KUMAR [2024-07-

BLAPL/20760/2024 |[SAHOO 15 Paragraph number mentioned in declaration
portion of the affidavit has not correctly
numbered.

D. 5024.07. |6-RECEIPT SHOWING SERV.COPY TO

285 CONTC/29572/2024 ADV. 15 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07-

286 ABLAPL/20772/2024 BISWAJIT PASAYAT 15 Annexure -2 not properly page marked.
6-RECEIPT SHOWING SERV.COPY TO

D. PRAFULLA KUMAR 12024.07. AG/CG/IT/CT/ETC.NOT FILED.

287 BLAPL/20740/2024 BISWAL 15 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

288 D- MANORANJAN 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/20759/2024 |PADHI 15
D.Fee of OSBC Rs.50/- not paid.

D. 5024.07. |6-RECEIPT SHOWING SERV.COPY TO

289 CONTC/29151/2024 ADV. 15 AG/CG/IT/CT/ETC.NOT FILED.

5024.07. |6-RECEIPT SHOWING SERV.COPY TO

290  |D-WP(C)/29850/2024 NTRANJAN BISWAL 15 AG/CG/IT/CT/ETC.NOT FILED.

KUNAL KUMAR 2024-07- |Receipt showing service of copy on SC S AND

291  |D-WP(C)/30057/2024 SWAIN 15 ME 1ot filed.
6-RECEIPT SHOWING SERV.COPY TO

292 |D-WP(C)/29832/2024 PEBENDRANATH - 2023-07- 1, o 51T/ T/ETC NOT FILED.

MISRA 15
6-RECEIPT SHOWING SERV.COPY TO
293 |D-WP(C)/28944/2024 [oar RUMAR 2024071\ ,06/17/CT/ETC.NOT FILED.
SWAIN 15
6-RECEIPT SHOWING SERV.COPY TO
SAKTIDHARA 2024-07-
294  |D-WP(C)/29423/2024 MISHRA 15 AG/CG/IT/CT/ETC.NOT FILED.
2024-07- |PUT UP FOR S.R AFTER INDEX AND ANNX
295 |D-WP(C)/29390/2024 ANANYA MISHRA 15 ARE CORRECTLY PAGEMARKED
296  |D-WP(C)/29692/2024 |ASISH MISHRA 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
15 AG/CG/IT/CT/ETC.NOT FILED.




19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

practitioners name not mentioned in the date
chart.

6-RECEIPT SHOWING SERV.COPY TO

D- SUJIT KUMAR 2024-07-
297 ABLAPL/20785/2024 PATTNAIK 15 AG/CG/IT/CT/ETC.NOT FILED.
298 P OMPRAKASH 202407 (F 0t o G F ED,
CRLMC/20758/2024 |SARAN 15 : :
6-RECEIPT SHOWING SERV.COPY TO

200 D- UMA CHARAN 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/20702/2024 MISHRA 15 Age of the petitioner not tally declaration with
affidavit.

300 |2 BISWARANIAN . 2024-07- (0 o R T FILED,

ABLAPL/20683/2024 DALAI 15 : :
6-RECEIPT SHOWING SERV.COPY TO

301 D- JYOTIRMAYA 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/20647/2024 |[SAHOO 15
Date of FIR. not correct inpage no.3of annex.1 .
6-RECEIPT SHOWING SERV.COPY TO
SATYABRATA 2024-07-

302 |D-WP(C)/29260/2024 SATAPATHY 15 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07-

303 CRLMC/20705/2024 PRINCEPEE RAY 15 1.Name of the filing advocate not in capital
letters.2.S1. number in index not correctly
furnished.
6-RECEIPT SHOWING SERV.COPY TO

SHAKTIDHAR 2024-07-

304 |D-WP(C)/29453/2024 MISHRA 15 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

305 D- SANTOSH KUMAR 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/20903/2024 [SAMANTARAY 15
.Cause title double page filed.
306 D- ADV 2024-07- ALL THE NAMES OF PETNR AND OPP.
RVWPET/26236/2024 15 PARTIES NOT FURNISHED
D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO
307 CONTC/29789/2024 ADV 15 AG/CG/IT/CT/ETC.NOT FILED.
308 |2 ANNADASANKAR 2024-07- (08 o R e,
ABLAPL/20782/2024 JENA 15 : :
2024-07- |0-RECEIPT SHOWING SERV.COPY TO

309 |D-WP(C)/29775/2024 /ASISH MISHRA 15 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- |0-RECEIPT SHOWING SERV.COPY TO

310 ABLAPL/20899/2024 PRATIMA NAYAK 15 AG/CG/IT/CT/ETC.NOT FILED.
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